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I, the Chairman of the Comruittee on Private Members' Bills and 
Resolutions, baVina been authorised by tilt Committee to pre.nt the 
Report on their behalf. preaent this Sixty-ftfth Report. 

2. The Committee met on the 11th Aqust, 1976 for--
I. Examination of the Constitution (Amendment) Bill, 1976 (A• 

endmem of Snea&h Scftedulet by Dr. Kailas unde-r rule 21M(l·)· 
(a) of the Rules of Pi~ure. 

II. Classification and allocation of time for discussion of ibe Consti-
tution (Amendment) Bill. 1976 (Atnndtneat o/ anicW 1~ aftd 
iuenioa of new amcle 16A. e&c.) by Shri 0. k. Panda under 
clausea (b) and \C) of ruJe 2M(l) of the Rules of Procedure 

EzamiR&iion f'lf I.he Corutituticm (Amndmetta) Bill, 1976 (11"'"4· 
ment of Se-onih Schedt.1Je) bv Dr. KaUu 

3. Dr Kailu. the Member-in-cbarae of the Bill was invited to attend 
the sitting. He attended. 

4. The Bill wltb a view to brine improvement in public bealth, 
medical education and fmnily plannlJll, seeb to transfer these subjects 
from the State List of tbe Seventh Schedule of the Constitution to the 
Concurrent Uat. 

5 After ~- all aspects of the Bill, the Committee recommend 
that the Member milbt be permitted to move for leave to introduce 
the Bill. 

Claniftc:ation cmd allocation o/ titn. to U.. Conatitu.tion (Amnd-
mnt) 8111, 1976 (Amendment of af'&ide 15 aftd i""'1icm of new 
cmicle 16A. lltc.) bv Shri D. K. Panda. 

6. Sbri D. K. Panda. the Member·UH:barae of the Bill was invited to 
attend the sittin(. He did not attend. 

7. After considerina all aspects of the Bill, the Comnuttee recommend 
that the Bill be placed in category 'B' and 2 hours be allotted for lta 
discussion. 

ReeommcndCltimil 

6. The Committee recommend that-
(i) Dr. Kaila& be permitted to move for leave to introduce his 

Constitution (Amendment) Bill; and 
(il) the classification and allocation of time to the Bill by Shri D. K. 

Panda. as shown in paragraph 'i above, be •treed tel by the 
House. 

Nrw Dluo; 
Augun 11. 1976 
SNuatta 1.0, 1898 (Bab) 
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